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No. HC.VIT-2L I 2o0s I 78 I A

Shri Saptarshi Garg,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

The Joint Registrar,

Gauhati High Court,
Itanagar Permanent Bench,
Arunachal Pradesh. $

Dated Guwahati, E Janu ary, 2024

Commuted leave.

No. HC (IB)-VIGiOI I 20231 09-12 Dated O4.ot.ZO24

With reference to the above, I am directed to inform you that Shri Gote Mega,
District & Sessions Judge, Ziro, Arunachal Pradesh has been granted fifty nine aryicommuted leave w.e.f 03.01.2024 to OL.O3.2O24. along with station leavepermission till 03.03.2024, subject to submission of his leave application in prescribed
format as well as Leave Admissibility Report at the Gauhati High Court Itanagar permanent
Bench' Further, he is asked to hand over charge of his couft and office to the chief Judicial
Magistrate cum Civil Judge (Sr. Division), Ziro.

Yours faithfully,

9L/-
JT. REGISTRAR (VIGITANCE)

/ 0Z- 0l- 7-02_1

1. shri Gote Mega, District & sessions Judge, Ziro, Arunachal pradesh

th..me Project Manager, Gauhati High Court.
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